
V CENTRAL AOniNISTRflTIl/E TRIBUNAL
PRINCIPAL BENCHsNEU DELHI

0 .A «N 0 . 68 6/94

Nau Delhi, this the 15th day of Duly; 1996

Hon'ble Smt. Lakshrai Suamirva than, nember(3)

1» Shri Ved Pal Singh,
s/o Shri Ram Krishan,
Sector-2, Qr.No,A-765,
Av/intika jRohini,
New Delhie

2« Shri Kulvinder Singh,
s/o IShri Labh Singh,
Sector 12/9, CPUD Enquiry Office,
Neu Delhio

3. Shri Sridhar Khandai,
s/o Shri NaT Hari,
268, Shahpur Dat,
Neu Delhio

By Advocates Shri Ashish Kalia

Union of India
through
The Director General,
AIR First Floor,
Akashvani Bhauan,
Sansad Harg,
Neu Delhi,

The Executive Engineer(c),
Civil Division No.l,
ecu,AIR Soochna Bhavan,
CGO Complex,
Lodhi Road,
Neu Delhi,

o.o Applicants

Respondents

By Advocates Shri D» BaOerjee,proxy counsel for
Shri Wadhau Panikar,counsel for
respondents .

ORDER (ORflL^

Both counsel heard,
2, Delay,if any, is condoned,
3a yith the consent of both the parties, this 0«A«

is disposed of with the follouing directions;-



&

S2S

4o Tha respondents shall pass a reasonadjdetailed

and speaking order on the representation dated 8 08 <>92

(Annexure A-1) submitted on behalf of the applicant

^ri Ved Pal Singh,CarpenteryC«PoCo only^uithin a period
r

of three months from the date of receipt of a copy of

this order with intimation to the applioento

No costs a

/rk/

(Sni, LAKSHMI SUAfniNATHAN)
mEPlBER (3)


